
1. Name of the corporate debtor along with
PAN/CIN/LLP No.

2. Address of the registered office

Quantity and Value of main products I services
sold in the last financial year as per audited
financial statements for the FY 2022-23 - NIL

Process email id to submit EOI

6. Quantity and value of main products/
services sold in last financial year

7. Number of employees/ workmen Presently there are no workmen. Workmen and
Employees list as per claim sheet updated from
time to time and uploaded on IBBI website.

Further details including last available financial
8. statements (with schedules) of two years, lists

of creditors, relevant dates for subsequent
events of the process are available at:

Documents can be obtained by sending email
at Process
E-mail id:cirp.kobobiotech@gmail.com

9. Eligibility for resolution applicants under section
of the Gode is available at

Canbe obtainedby sendingemail at ProcessE­
mail id: cirp.kobobiotech@gmail.com

10. Last date for receipt of expression of interest 25-09-2025

11. Date of issue of provisional list of prospective 05-10-2025
resolution applicants

12. Last date for submission of objections to 10-10-2025
orovisioneljst

of final list of prospective 20-10-2025

Date of issue of infomnation memorandum, 25-10-2025
evaluation matrix and request for resolution plans
to prospective resolutionapplicants

15. Last date for submission of resolution plans 24-11-2025

17. Details of the corporate debtor's registration NA.
status as MSME.

Date: 10-09-2025
Place: Mumbai

Geethaads Ramakrishna 9032242118, 9440403689


